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Coconut as Oilseed

776. SHRI PRAMOD MAHAJAN:
Will the Minister of AGRICULTURE
be pleased to state:

(a) whether it is a fact that coco-
nuts are not treated as “Oilseeds”
though they yield coconut oil;

(b) if so, what are reasong there-
for;

(c) whether Government are aware
that due to thig concept, the amount
reserved for the Oilseeds Develop-
ment during the seventh plan is not
available to coconut growers; and

(d) if so what steps Government
propose to take to include coconut in
the item of oilseeds?

THE MINISTER OF STATE IN
THE DEPARTMENT OF AGRICUL-
TURE AND COOPERATION IN THE
MINISTRY OF AGRICULTURE
(SHRI YOGENDRA MAKWANA):
(a) and (b) Coconut is a perenniel
plantation crop yielding edible oil.

(c) and (d) For coconut a statu-
tory Board has been set up under an
Act of Parliament and separate funds
are provided for itg development.

Against an allocation of Rs. 439.76
lakhg during the Sixth Plan a total
sum of Rs. 900 lakhs ig likely to be
‘available during the Seventh Plan
for coconut development programmes,
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Representation by Mini Stee] Planis

778. SHRI PRAMOD MAHAJAN:
Wil] the Minister of STEEL, AND MI-
NES be pleased to state:

(a) whether it is a3 fact that Gov-
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" ernment have received a representa-
tion from Mini Steel Plants (Electric
Arc Furnaces);

(b) if so what are the demandg of
Mini Stee] Plants; and

(c) what is the response of Gov-
ernment to their demands?

THE MINISTER OF STEEL AND
MINES (SHRI M. L. FOTEDAR):
(a) to (c) Steel Furnace Association
of India and Federat.on of Engineer-
ing Industries have represented for
waiver of custom and excise duty on
production of mini steel plants. A de-
cision will pe taken on an assessment
of the overall economieg of the opera-
tion of these units.

Shelter for Homeless

779. SHRI DEBA PRASAD RAY:
Will the M:.nister of URBAN DEVE-
LOPMENT be pleased to state:

(a) how many homeless people have
been provided wih shelters so far in
view of the fact that 1987 has been
declared py United Nationg ag Inter-
national Year for Shelter for Home
Iess;

(b) what ig the target to be achiev-
ed during the year; and

(¢) what are the non-gevernmental
agencies which are engaged in this
task?

THE MINISTER OF STATE IN
THE MINISTRY OF URBAN DEVE-
LOPMENT (SHRI DALBIR SINGH):
(a) and (b) Housing being a State
subject, the details regarding provi-
sion of shelter to the houseless popu-
lation ig not readily available. How-
ever, at the national level  several
steps have been taken to meet the
Housing shortage, some of which ar
as follows: —

(i) The Public Sector outlay for
housing has been raised from Rs.
1490.87 crores in the Sixth Plan
to Rs. 2458.21 crores in the Seven.
th Plan.

(ii) The norms for income eligi-
hilitv. ceiline cost and construction
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of ceiling Government loan assist-
ance for various Social Housing
Schemes have been enhanced.

(iii) Under the Rural House Sites
cum construction Assistance Sche-
me for Rural Landless Workers a
provision of Rs. 577 crores has been
made, Of this Rs. 36 crores would
be utilised to provide developed
house siles of 90 sq. mts. each to
7.2 lakh landless families at the
rate of Rs. 500 per family and an
expenditure of Rs. 541 crores would
be incurred to provide construction
assistance to 271 lakh families at
the rate of Rs, 2000 per family,

(iv) HUDCO has sanctioned 269
specia] IYSH projects for providing
shelter to about ten lakh persons
and basic sanitation facilities to
about six lakh persons.

(¢) The proposals from non-gov-
ernmental agencies interested in hou-
sing activities are considered on me-
rits.

Target for Houses under Indira
Awaas Yojana

780. PROF. C. LAKSHMANNA:
Will the Minister of AGRICULTURE
be pleased to state:

(a) the number of houses built du.
ring 1986-87 and so far in 1987-88 un-
der Indira Gandhi Awaas Yojana;

(b) what was the target for the
construction of houses under the
above gaid programme as per the bud-
get announcements during the above
period; and

(¢) what is the percentage fulfil-
ment of the target under the scheme?

TEE MINISTER OF STATE IN
THE DEPARTMENT OF RURAL DE-
VELOPMENT IN THE  MINISTRY
OF AGRICULTURE (SHRI RAMA-~
NAND YADAV): (a) to (c) The
number of houses built dquring 1986-
87 and so far in 1987-88 under Indira
Awaag Yojang are 136687 and 6373
houses respectively as per available
reports.



